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m:-ivad !’rom West anlm also lmnz

»t-eaml on'a priority bam Governsitent is

; ﬂloemplonnz the possibilities of creating
bank: iﬂ West. Rengul in o

- mcr:eas eanntrles

" “2385. SHRI S,  C. SAMANTA will
“the Minister of INFORMATION AND
-BROADCAS‘I’ING be. pleaacd to stnte

‘(a) whether Joint Secretary (BrOad-»

casting, recently undertook a trip to ‘USA
and other overseds countries; and

(b) what was the mission ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NAN.
DINI SATPATHY): () Yes, Sir.

(b) : To attend meetings of the Joint

Working Group of Government of India
and NASA Officers in connection with
Indo-US Satellite TV experintent.

New Proposals for posnl ufe
lmnnce

'2386. SHRI E. R. KR:S‘HNAN' will

the Minister of COMMUNICATIONS be .

plemd tp sme

(l.) the main ieamm of the new propo- -

saly brought about.in the Postal Life: Insu-
rance ‘as - contemplami

and g M=,wm now mouls

of m«’ Secrctary (mmmthg; to

in the Annua!w_';'" S

Wi v 11

régarding Post ILife Insumnce have beett
mentioned in the Report 1970.7) (Activi+.
tics) of the P&T Depactment, The mam"
foatures of ﬂ:ese pmmsn!s and '

(l) This_ ]
nparscm ehg!ble for ity
T with the Postal Life Insurama )
" may be insured. for A su’m '
. exoeedmg Rs B.SOOJ. .
times his momhly emolume
drawn (rouuded off ta ll'w rext’
lower Rs' 100/-) Whlchever
lower without undurgoin;

. medical exammanom Hns ,
aext birthday . - whotuld twtj
exceed 28 vears,’ Only Endd
ment Assurance policves maty

inu at ages 40.45, 50-55, 58’ and .

60 will be issued. under “this
scheme. Femalé lives dngd
Extra Departmentat  Staff will-’

be excluded  from the - purﬁnw :

' of this scheme. ! w

(ii) The scheme has been upprov:d
by the Government and wc
come into effecl on 1-4-1972

n. Issue of mnvcmble wlwlz L{fa '
pohrm :

(n Under ths s«.hcmea po;

issued at the outset.as s Wh

.Life-policy with premm I
. till the age of . 70, T
- holder, however, has the
. to-'convert it-at .the e
- years from commencn )

7 e to be ', wm Ufcpolmj
C - with pnnhcemnxm m'm



. mmnnt will be :uovmd % m
_the arrearg ofpremll in ?usul-
ments. ‘With this facllity uw-'
lncldonce of lnpse of poﬂciel

(1) Under the acisting lmmw{
1 ments recoveries of - prém;a are
made “from  the pay. of “the

" insurants-and the Accountants-.
- General are topass these credits -
to the P. O, Insurance Fund, -

' : . : ) In some cases the details of the’
;"‘ Qf E‘Idomm Ammnu poli— : ‘ ‘amounts and_the  particulars of
- ‘the insurants from whom these
. S amounts have been recovered

."Bﬂl‘hﬁ' POB(’ Oﬂice Insurance . * - arenot supplied to the Fund.
Fund was issuing Endowment " . These cannot, therefore, be
Assurance policies at ages, 40, .+ - posted to the individual policy
45, 50, 55 and 60. Tt was . . holder account. It has been
obwerved “that- some :of ‘the ©© . observed that there are lump’
Jawans of Indian Army retired . . credits and non-credits and for
l‘fh‘m“f”m lhny WGN. . thc penod prior to March.;
: ,mimmemmﬂ W;‘;udx PO"x o 'havebeen weeded ott. Under' '
;nmn-ws at age n or T propo t ‘
to- - fulfl}. ‘this need the PO, ‘."-;.::::M v::etli\cr“ ﬁum
Tosurance ~Fund:now. issues - . v"“"’".credmcanbe admmd nuimt'
wiicies mafurinn ut ane 35. i ‘

faili 1o pay ptemn “for 12
"mosiths continuously, It can -
be rovived on his paying in one - :

_vhlﬁpiumemmorm mmmm ‘m

l‘.
B






